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World Bank study on Indian eil
sector

2992. SHRIMATI SUSHMA
SWARAJ:

DR. JINENDRA KUMAR
JAIN:

SHRI RAMDAS AGARWAL:

Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to
state:

(a) whether Government’s atten-
tion has been drawn to a newsitem
published in the ‘Hindustan Times
dated the 24th July, 1992 under the
caption ‘India lost $ 2 billion in Oil
Sector’ according to the latest study
undertaken by the World Bank;

(b) whether it is a fact that in the
study report World Bank has point-
ed oui the reasons for decline in our
Crude prodluction;

(c) if so, what are the details there-
of Government’s reaction thereto;

(d) whether it is a fact that India
lost nearly $ 2 billion between 1986
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and 1990 as a result of the ineffici-
ent use of investible resources in the
oil sector;

(e) whether it is also a fact that

~‘Governmeht'§v‘policy since early 80's
~of ‘ifviting private ¢ompanies to ex-

plore oil was of a role risk basis and
that the production sharing arrange-
menfs were not competitive and sites
offered for exploration not promis-
ing; and

(f) -if .so, what steps Government
propose to take to reduce ‘its depen-
dence on imports of oil products in
order to save precious foreign ex-
change in the country as well as ex-
plore more way for exploration/
production of 0il?

THE MINISTER OF PETROLEUM
(SHRI B.
SHANKARANAND): (a) Yes, Sir.

(b) to (d) In a Memorandum pre-
pared by the World Bank, a refer-
ence hag been made to implementa-
tion delays leading to gas flaring and
reservoir mismanagement. To con-
tain the flaring of gas, ONGC have
undertaken the Gas Flaring Reduc-
tion project in the Western  offshore
region at an  estimated cost of
US $ 3.2 billion. Projects to
reduce flaring are also being im-
plemented in Gujarat and Assam.
For maintaining the health of the
reservoir, ONGC have taken up rec-
tiflcatory measures as suggested by
the Dasgupta Committee.

(e) No, Sir.
(£) Does not arise.
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Free pricing of Petroleum Products

2994 SHRI GURUDAS DAS GUP-
TA: Wil the Minister of PETRO-
LEUM AND NATURAL GAS be
pleased to state:

(a) whether it is a fact that Gov-
emment bave approved a proposal
for free pricing of petroleum
ducts; and '

(b) if so, the details thereof and
what would be its impact on the con-
sumers -price -of kerosene, LPG, étc.?

THE - MENISTER -OF PEFROLEUM
AND NATURAL GAS (SHRI B.
SHANKARANAND): (a) No, Sir.

(b) ‘Does not arise.
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Ava.il:bil.lty of Gas for gas-based
N er’ projects

2895- SHRI SOM PAL:
‘DR. "NAUNIHAL ‘SINGH:

Wil] the ‘Minister ‘'of PEFROLEUM
AND NATURAL GAS be pleasid to
state:

(a) the quantity of gas propesed o
be mmade: available for gas-based ‘po-
wer projects during the ‘Bighth Five
Year Plan period; '

'(b) the ‘dbtails of proposal receiv-
ed by Government,-from various
State Governments ‘including Wfttar
Pradesh for setting up of such plants;

(¢) whether- any decision has been
taken on those proposals; and

(d) if not, by when the decision-i
likely to be taken? son 8

THE MINISTER OF PETROLEUM
AND NATURAL GAS (SHRI B.
SHANKARANAND): (a) Approxi-
mately 33 MMBCMD, subject to 'the
projects’ land “the” power ‘plants ‘down
stream.

(b) Demands for 104.25 MMSCMD
are with GAIL, of which 18.41
MMSCMD relate to U.P.

(c¢) Allocations to the extent of
33.23 MMSCMD on a firm basis, and
of 5 'MMSEMD on “in principle”
basis have ‘been made, of which 5.25
MMSCMD (on a firm basis) are in
U.P.

(d) Does not arise.

Donation by ONGC

2996. SHRI SUBRAMANIAN SWA-
MY: Will the Minister of PETRO-
LEUM AND NATURAL GAS be

pleased to state:

(a) whether it is a fact that ONGC

‘hid doristéd anamount to a volun-

tary bigdnisstion named ‘Bhirtiya

Yuvg ‘Shakti Trust’;



